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(xi) Shortage of cement. 

(xii) Allowing below apeciftcaUon 
work by using less cement In con-
struction of liridges. 

steel Produetloa COst 

138. Shrl SODavaDe: Will the 
Minister of Steel and MID". be pleaBed 
to stale: 

(a). the actual cost of production 
(without taking into consideration the 
depreciation of the plant) for 't8rloul 
catagorles of steel of basic sizes (not 
carrying any extra) of the dilferent 
steel plants in India, both in public 
and private sectorj 

(b) the number of workers employ-
ed in these plants and the Adminis-
trative offices; and 

(c) their aggregate salary and 
wages? 

The Mlaister of Steel aDd MlDea 
(Sbri N. Saajlva Reddy): (a) Infor-
mation in regard to the cost of pro-
duction of pig Iron, steel ingots and 
the average cost of aalable ,teel' il 
being collecled and will be laid on 
the Table of the House. It will not 
be in the public interest to live 
detailed break-down of COlts by dllle-
rent catagorles of steel. 

(b) and (c). Information is bdnjl 
collected and will be laid on the 
Table of the House. 

Import of Ball &ad 8OI1.r BearIap 

339. Sui ..... v_: Will the Minil-
ter of ~ be pleued to itate: 

(a) the criteria used in lelecting the 
l\rms who have been appointed 81 the 
associates of S.T.C. for in.port and 
distribution of liall and roll.... bear-
inp, tor which bnport licences have 
been Iauea to S.T.C.; 

(b) the inatruCtloDl given to the 
State Trading Corporation of IDdia 
Ltd., for ,""suring that the mppIIea of 
burlnp Imported are made available 
to aetuaI uaers 0Dl7; 

(c) whether the S.T.C. ensure that 
the actual users are made aware of 
the imports in regard to particular 
sizes; 

(d) whether the established impor-
ters having small quotas are allowed 
to join the associations of ball bearing 
importers, which have been formed at 
tire instance of S.T.C. tor handling the 
imports and 'distrlbution of ball and 
roller bearings against import licences 
issued to S.T.C.; 'and 

(e) whether the small trader is 
Ii ven a preference over a big !roder 
in accordance with Government's 
declared pollcy? 

Tbe Minister of Co __ (811rl 
Mauubhal Shah): (a) The following 
criteria are taken Into consideration 
by the State Trading Corporation in 
selecting firms to be entrusted with 
the Import and distribution of ball, 
roller and taper bearings, which are 
canalised through the Sta te Trading 
Corporation: 

(I) Existing channels of trade to 
be utilised a8 tar al poJl8lble 
and distribution arranlleme"ts 
to be broad based 10 that 
actual user, in variou8 parts 
of the country may be able 
to get their requirements 
without difficulty. To ensure 
this, Assocla tions at Impor-
terl/dealers who have the: 
necesaary technical knowledge, 
experience and facllltl .. for 
after-sale-service and advise 
to the users are entrusted 
with the distribution arrange-
ment. . 

(li) Well known make. ot bearings' 
which were belne Imported In 
larae quantities before cana-
UAtion through the accredit-
ed agents of the forel,.. aup-
pliers on established impor-
ters' lie""".I, to """tlnue to· 
be imported In ade«.Jllte quan-
tUy 10 that conswnen may 
IlOl have difllcully in getllnl 
their requlmneDta of the weU 
known maIreo and e>q>ert'-




